
me hereby re-constituted to dispose of urgent matters/Inspection applications! miscellaneous applications. filed in the Courts of

~ -..luc;tciai Officers whose names are mentioned in column No.1 whenever they happen to be on leave or not available for any

in pursuance of High Court oi Delhi, New Delhi Postingsfiransiers order No.26/G~I/Gaz.1A/DHC/2023 dated 24.05.2023

lit partial modification of order No.340/5520-5553/Power/ADJ/Gaz./PD&S.J West/2023 dated 28.02.2023, following link Courts

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

-.....sr.ii'i whatsoever. with immediate effect :-
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ORDER

I Numc oi the Judlciai
I Qilicer (Column Nn.i)I1._._

1" Link Judicial Olilccr 2"“ Link Judicial Oiliccr 3" Link Judicial Oiilccr 4"’ Link Judicial oiilccr 5'“ Link Judicial oiilccr

gerincipat District &
I Sessions Judge (W)

Sh. Dlnesh Bhatt,
District Judge
(Commercial Court)-01

Sh. Dig Vlnay Slngh,
District Judge
(Commercial Court)-O3

Sh. Ajay Guiati-l,
ADJ-02

Sh. Dha rmender Singh,
ADJ-01

Sh. Pawan Singh
Rajawat, ADJ-08

Sh. Oinesh Bhatt.
District Judge
(Commercial Court)-
01

Ms. Hemanl Malhotra,
District Judge
(Commercial Court)-02

Ms. Veena Rani,
ADJ-O6

Sh. Vinod Kumar
Gautam, ADJ~07

Sh. Ajay Gulati-i,
ADJ-O2

Sh. Dig Vlnay Singh.
District Judge
(Commercial Court)-O3

Ms. Hemani Mailtotra,
iorstrici Judge
| (Commercial Court)-
|i.~,-

Sh. Dig Vlnay Singh,
District Judge
(Commercial Court)-03

f1

Sh. Pawan Singh
Flajawat, ADJ-08

Sh. Sachin Gupta,
ADJ-O4

Sh. Vinod Kumar
Gautam, ADJ-07

Ms. Veena Rani,
ADJ-06

"IYIII. Dig Vlnay Singh,
=Urs|.ici Judge
I (COl|IIl1Br(Z|E'|I Court)-
/3

Sh. Dinesh Bhatt,
District Judge
(Commercial Court)-01

Ms. Hemani Malhotra,
District Judge
(Commercial Court)-02

Sh. Ajay Gulati-I,
ADJ-02

Ms. Veena Rani,
ADJ-06

Sh. Dharmender Singh,
ADJ-01

I
I i_I st-. Ajay Guiati-I.

I/-\u.i-02 '
Sh. Vinod Kumar
Gautam, ADJ-07

Sh. Ashnk Kumar,
ADJ-O5

Sh. Dharmender
Singh, ADJ-01

Sh. Sachin Gupta,
ADJ-04

Ms. Hemani Malhotra,
District Judge
(Commercial Cou rt)-02

i 5 Ms Veeua Rani.

T_..____.

( AD .I—U6

1....

Sh. Gopal Singh
Chauhan, ADJ-03

Sh. Dharmender
Singh. ADJ-01

Sh. Pawan Singh
Hajawat, ADJ-08

Sh. Dlhesh Bhatt,
District Judge
(Commercial Court)-D1

Sh. Ashok Kumar, ADJ-
O5

, git rsupnlS-ingii
I Z.‘-'-atihzin, ADJ-03

Sh. Ashok Kumar, ADJ-
O5

Sh. Ajay Gulati-I,
ADJ-O2

Ms. Hemanl Malhotra,
District Judge
(Commercial CourtyD2

Sh. Dharmender Slngh,
ADJ-01

Sh. Dinesh Bhatt,
District Judge
(Commercial Cou rt)-D1

- -<'[¢~.-—;—_—_;—_ ~-

I Lill. Vinod Kttmar
tiauiam, ADJ-07

Sh, Ajay Gulati-I,
ADJ-02

Ms. Hemani Maihotra,
District Judge
(Commercial Court)-02

Sh. Gopal Singh
Chauhan, ADJ-03

Sh. Sachln Gupta,
ADJ-04

Sh. Di-tarmender Slngh,
ADJ-01

I ;i:\. - nllflfl Sirigh
' ri3|l4Will. ADJ-OB

Ms. Veena Rani,
ADJ-06

Sh. Vinod Kumar
Gautam, ADJ-07

Sh. Dig Vlnay Slngh.
District Judge
(Commercial Court)-03

Sh. Gopal Singh
Ghauhan, ADJ-03

Sh. Sachin Gupta,
ADJ-04

I-I‘I

,Sh. Asituk Kumar,
( i\z1J-05

Sh. Sachln Gupta,
ADJ-04

Sh. Dharmender
Singh. ADJ-01

Sh. Dlnesh Bhatt,
District Judge
(Commercial Court)-01

Ms. Hemanl Maihotra,
District Judge
(Commercial Court)-02

Sh. Ajay Gulatl-I,
ADJ-02J-O8

;-,,
.:~;ac|:in Gupta.
.i~t;»1

Sh. Dharmender Slngh,
ADJ—Ol

Sh. Gopal Singh
Chauha n, ADJ-03

Ms. Veena Rani,
ADJ-O6

Sh. Ashok Kumar,
ADJ-05

Sh. Vinod Kumar
Gautam, ADJ-07

Sh. Dharmender
Singh. ADJ-O1

Sh. Pawan Singh
Fiajawat, ADJ-O8

Sh. Sachin Gupta,
ADJ-04

Sh. Ashok Kumar,
ADJ-05

Sh. Dig Vlnay Singh,
District Judge
(Commercial Court)-03

Sh. Gopal Singh
Chauha rt, ADJ-03

(VINOD KUMAR) $n\§I WV/1'
W I - I ,7: ,2 K’ K‘ H (eflfici PRINCIPAL DISTRICT& SESSIONS JUDGE (WEST)

I\.'-:1 _ __ _ _" /Power/ADJ/Gaz./PD&SJWest/2023 Dated, Delhi the '30! -5" 1 313
Copy forwarded for information and necessary action to :-

1. The Registrar General. High Court of Delhi, New Delhi.
2. The Principal District 8t Sessions Judge (HQs). Delhi.
.= All the Judicial Officers concerned.
l. The Branch lncharges, all Branches of West District, Tis Hazari Courts, Delhi.
~. The Branch Incharge, Filing Section, West District, Tis Hazari Courts, Delhi.
t. inc Secretary. Bar Association, Tis Hazari Courts, Delhi
' ‘i he PS to the undersigned.
.. Header to the undersigned.
=. lite Branch |ncharge_ Judicial Branch, Central District, Tis Hazari Courts, Delhi.
to. For uploading on layers.
1 l. i"0r uploading on centralized website through layers.
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PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)


